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Name

DUO– AMs. Bharti

D/o Sh. Maman Singh

Sh. Rohit. DEO =

S/o Sh. Jagdish

A
S/o Sh. Parvaz Akhtar

S/o Sh. Karam C'hand

To

Digitization Cell) Dwa1'ka Court Complex, Delhi

Digitization Cell, Dwarka Court Complex) Delhi

Digitizatio.n Cell, Dw,ll'ka Court Complex3 Delhi

Digitization Cell, Dwarka Court Complex, Delh

Note:

I' All the above-said officials are dep„ted i„ th, B,.anch „,e„tio„ed agai„st th.i, „ame on
purely ad-hoc basis.

2' The above officials will henceforth mark their attendance in respective Branch wherein they
are temporarily del)u ted.

3' in the event of these officials availing anY leave thereof during the intermediate peril)dI then
t.lley shall get the same forwarded beforehand from Ld. Officer in_Charge) Digitiza aon Cell
wherein they are deputed.

4. AIso, theY are fo attend to their duties as per the Roster of the
respective Bl iqr

J

ch only, if any.

(Sunil Ku#rar Sharma)

Additional Sessions Judge/ Nodal Officer)
Centralized Computer Comm ittee

Tis Hazari Courts, Delhi

Dated, D,II,i th, $ 8 FEB 9R??

I

N o ! ? 3 •II12 r7111n ? I13 8 1 T C e 1 1 / 2 0 2 3

Forwarded for information and necessary action to:

I- Ld' Principal District & Sessions Judge. South West. Dwat'ka Court Complex, New Delhi

2' Ld' Officer In-Charge. Digitization Cell, South West, Dwarka Court Complexl New Delhi

3' Ld' C)fficeF In-ChaFge, Computel's' South West, Dwarka Court Complex. New Delhi with request to
pl'ovlde suitable Conlputel' SYstems with LAN Ports to abovemenLioned deputed DEOs

4- The BI'anch in-Chafges. Digitization Cell. District- South West with the direction to chet.kP sanitize

+ and verifY the correctness and completeness of the data uploaded by the deputed DE,as

U/ The Dealing Assistants' Personal File- Leave SecLiQn. Web-SiUof#nee & LIYER$ seat.
Central. THC, Delhi for necessary action.

6' The Officials concerned for immediate compliance with
basis

the direction to submit the report on weekly
T

(Sunil Kunlar Sharma)
Additional Sessions Judge/ Nodal Officer,

Centralized Computer Committee
Tie H n7n ri fr\III.to nalini



CUL£z


